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CP No. 107/ND/2013

Sh. V.K. Shukla for the petitioner and Sh. Adesh Tandon, PCS for Respondent

Nos. I & 3 are present,

Parties are directed to file written submission within three weeks from today

with a copy in advance to the opposite party.

List the matter on 16™ April 2018 for argument.
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